NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI

DAILY CAUSE LIST DATED 28.09.2021 (TUESDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, the Acting Chairperson, Hon’ble Mr. V.P. Singh, Member
(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Directions

(Ins) No. 992 of
2020

Vs.

Kuldeep Kumar Bassi

RP of Asian Colour Coated Ispat Ltd.
and Anr.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Contempt Case Loyal Scaffolding Pvt. Ltd. Sushil Kumar Kabra | Kushagra Bansal-R2
(AT) No. 30 of Vs. Kushagra Bansal
2020 in Comp. Goyala Infra Projects Pvt. Ltd. & Ors.
App. (AT) (Ins)
No. 1259 of 2019
For Admission (Fresh Cases)
2. Comp. App. (AT) | Abhijit Guhathakurta Abhishek Swaroop Tabrez Malawat
(Ins) No. 683 of | Vs. Gibran Naushad
2021 AGC Networks Ltd. Dhruv Dewan
3. Comp. App. (AT) | Shalaka Dhananjay Kulkarni Udayaditya Banerjee
(Ins) No. 778 of | Vs.
2021 Jalgaon Janata Sahakari Bank Ltd. &
Anr.
4. Comp. App. (AT) | Reliance Asset Reconstruction Company | Amit Mahaliyan
(Ins) No. 779 of Ltd.
2021 Vs.
Narendra Plastics Pvt. Ltd.
5. Comp. App. (AT) | S.K. Construction Vardaan Bajaj
(Ins) No. 780 of Vs.
2021 Zillion Infraprojects Pvt. Ltd.
For Admission (After Notice)
6. Comp. App (AT) | Continental Piling & Excavation Pvt Ltd. | Saurabh Seth Rishi Bhanahar
(Ins) No. 726 of Vs.
2019 Capacit’e Infraprojects Ltd.
7. Comp. App. (AT) | Anjan Ghosh. Partha Sil Bishwajit Dubey-R1
(Ins) No. 869 of | Vs. Nipun Gautam-R2
2019 Asset Reconstruction Company (India)
Ltd.
8. Comp. App. (AT) | JSW Steel Coated Products Ltd. Bishwajit Dubey Pooja Mahajan




2021

Shriramrathi Steels Pvt. Ltd & Anr.

9. Comp. App. (AT) | N.P. Dhamania Partha Sil R.P. Bhardwaj-RP
(Ins) No. 124 of | VS. GP Madaan
2021 ANS Apartment Pvt. Ltd. Aditya Madaan
Shravan
With Chandrashekhar
10. | Comp. App. (AT) | Mayank Dhamania Partha Sil R.P. Bhardwaj-RP
(Ins) No. 125 of VS. GP Madaan
2021 ANS Apartment Pvt. Ltd. Aditya Madaan
Chandrashekhar
11. | Comp. App. (AT) | Damodar Valley Corporation Madhumita Ishaan Saha
(Ins) No. 413 of Vs. Bhattacharjee Kanchan Yadav-R2

For Hearing

12. | Comp. App (AT)
(Ins) No. 1100 of
2019

Harrish Khurana.
Vs.
One World Realtech Pvt. Ltd.

Ashish Middha

Ishant Singh Katoz

For Directions - to Settle Date

13. | Comp. App. (AT) | Nilkamal Ltd. Pankaj Bhagat Nitesh Jain
(Ins) No. 781 of | Vs.
2020 Wholly Joy Products Pvt. Ltd.

14. | Contempt Case Suman Dhir & Anr. Manoj Kr. Mithila Jain
(AT) No. 27 of Vs. Jeevesh Nagrath
2020 in Comp. Gyan Ganga Educational Institute Pvt. Amit Shankar Amist-
App (AT) No. 44 | Ltd. & Ors. R1toR3
of 2018

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Acting Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

